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FAREWELL TO THE DEPUTY CHAIRMAN

MR. DEPUTY CHAIRMAN : Hon. Members, I am laying down my office as
Deputy Chairman of Rajya Sabha on 2nd of April. I would like to express my sincere
thanks to all the Members of this House who have cooperated with me during the last
eight years.

SHRI S.S. AHLUWALIA (Jharkhand) : Sir, also thank those who have not
cooperated.

MR. DEPUTY CHAIRMAN : All of you have cooperated, without any exception.
You have given me love and respect. Sometimes the Chair has some compulsions and
it has to work in a very constrained manner. In such times, I probably might not have
given an opportunity to some of the Members. But it has never been my intention to
deprive the Members of their right to express their opinion. Because of time
management, sometimes the Chair has such constraints. I will apologies if anybody is
hurt by my decisions or my rulings. I also thank the leaders of all the political parties,
the Leader of the House, our respected Prime Minister, Dr. Manmohan Singh, the
Leader of the Opposition and the floor leaders of all the political parties. I thank my
party leadership who has given me the opportunity to preside over this House for over
eight vears. I thank the Secretary-General who has extended full cooperation in the
functioning, the Secretary and other staff of the Table Office, Marshals, House
Attendants, all staff of Rajya Sabha Secretariat and various Parliamentary functionaries.
I once again thank you for all the cooperation.

SHRI SATISH CHANDRA MISRA (Uttar Pradesh) : Sir, on behalf of my party—
and I think all the Members will associate—I would say that during the last eight
years, it has been my experience in this House that we have never found you
discriminatory in any manner. We have always seen you smiling. Not only have we
seen here, but the whole country, as soon as they see yvou sitting here, they know that
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now the atmosphere would change, even if there is tense atmosphere, because you are
on the seat. We have never found that you have made any partiality with anyone and
whenever required, you always helped us. We pray that these cight years continue
again.
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the House through most difficult situations, R =RFT AET @ wWeaT ffd § 9 §
which is comparatively much easier. But you were there during the most difficult
situations. We give you credit for this and we salute you.

SHRI SHANTARAM NAIK (Goa) : Sir, on behalf of the Congress Party, I extend
vou all the best wishes. I am happy that from the bench closer to Ahluwaliaji, you will
be coming to this side.
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SHRI SUKHENDU SEKHAR ROY (West Bengal): Sir, I, on behalf of my party,
extend gratitude for running the House the way you run from time to time. You have
been an excellent Presiding Officer, although my experience is of only eight months,
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retire from politics and social life. He is an excellent person. We have always seen him
smiling.

With these words, Sir, I wish you all the best.

MR. DEPUTY CHAIRMAN : It is difficult. It is embarrassing for me.
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DR. BARUN MUKHERIJI (West Bengal) : Sir, I join the House in expressing
our heartiest thanks and gratitude to you. I sincerely wish that you will come back to
vour place, to your Chair, and guide the House for pretty more long years with all the
efficiency as you have done before. Thank you very much.

SHRIMATI VASANTHI STANLEY (Tamil Nadu) : Sir, I am not as experienced
as others, being the lady Member. But, still, on behalf of our Party and myself and my
association with you for the past four years, I thank you. Sometimes, when you are in
the Chair and my chance comes to speak, maybe, we are afraid of your strictness of
adhering to time. But, that is the way you have to handle the challenging timings and
other things. Other than that, we have never seen you being partial to anybody. You are
always encouraging. Sir, on behalf of our Party and myself, I wish you all the good
health, good luck and I wish that you will come back here to guide us and be the
guiding spirit. Thank you once again.
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SHRI SHASHI BHUSAN BEHERA (Odisha) : Sir, I express my gratitude and
join the feelings of other Members of this House. Sir, the way you conduct the House
has a lasting impression for this House. Sir, we can’t forget your smile. Thank you.
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THE MINISTER OF LAW AND JUSTICE AND THE MINISTER OF

MINORITY AFFAIRS (SHRI SALMAN KHURSHEED) : Mr. Deputy Chairman,
may I say a word on behalf of the Government?

I am greatly honoured to have had you not only as a friend, philosopher and
guide but someone who has earned so much respect from the entire House. I think it is
a great day for our Parliament. It is a great day for our democracy. I only want to say
that we cherish the values, the wisdom with which you have guided the House. We
want to place it on record. There is a famous song in the movie to Oliver Twist. Faquir
sings to the boys, ““You can go, but be back soon.” I think it applies very well to you.
You can go, but be back soon. My prayers are :
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Thank you Sir.

SHRI K.N. BALAGOPAL (Kerala) : Mr. Deputy Chairman, Sir, we have to say
thank you; otherwise it is a disrespect. Like I always said to the Chair, I think, now
also you are trying to deny me a chance. But jokingly I am saying. You were very
helpful Presiding Officer for all of us. We are just completing two years in this House.
The very first day onwards, we felt that your support was always very, very helpful.
You were like a strict Headmaster but always smiling which helped us not to fear you.
At the same time, you were very supportive. We felt that you were impartial. Here
every one belongs to some political party. But you behaved as an impartial Presiding
Officer and that is a good experience for all of us. So, on behalf of all of us and on
behalf of my party, I am expressing our sincere thanks and gratitude to you.

MR. DEPUTY CHAIRMAN : Hon. Members, I am moved with your sentiments.
I will carry this sweet memory and the sentiments, respect and love that you have
showered on me. I remember the day when I was elected for the second time. The
entire House and all the 18 or 19 political partics supported my nomination. That is a
great honour which you have given to me and that has given me the strength to conduct
the house. I, once again, thank all of you for the sentiments which you have expressed.

The House is adjourned till 2.30 p.m.
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The House then adjourned for lunch at eleven minutes past one of the clock.
The House reassembled after lunch at thirty eight minutes past two of the clock

SECRETARY-GENERAL : Hon. Members, since there is no quorum in the House,
the Vice-Chairman, Prof. P.J. Kurien, has directed that the House may be adjourned
till 11.00 A.M. on Tuesday, the 24th April, 2012.

The House then adjourned at thirty-cight minutes past two of the clock
till eleven of the clock on Tuesday, the 24th April, 2012.



